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ORISSA ACT 13 OF 1974
‘THE ORISSA APPROPRIATION ( No. 2 ) ACT, 1974

— i iin.

[Received the assent of the Governor on the 20th July 1974, Jirst
a - Dublished in an extraordingry issue of the Orissa
i ' Gazette, dated the 2nd August 1974]

e, e e

AN ACT TO PROVIDE FOR THE AUTHORISATION OF APPROPRIATION OF MONEYS
OUT OF THE (CONSOLIDATED FUND OF THE STATR OF ORISSA
TO MEET THE AMOUNTS SPENT ON CERTAIN SERVICES
DURING THE FINANCIAL. YEAR ENDED ON THE
31ST DAY OF MARCH 1970, IN EXCESS OF THE
5 _ AMOUNTS GRANTED FOR THOSE
- _ SERVICES AND FOR THAT YRAR .

ke

L L

| BE it enacted by the Legislature of the State of Orissa in the TWénty-ﬁftb
' Year of the Republic of India as follows :—

Short title 1. This Act may be called the Orissa Appropriation ( No. 2 ) Act, 1974.

Josge oL Rs. 2. From and out of the Consolidated Fund of the State of Orissa, the

outof the sums specified in column 4 of the Schedule amounting in the aggregate to the
Consolidated sum of rupees two crores, fifty lakhs, eighty-six thousand, eight hundred and
orssafor fifty-nine shall be deemed to have bcen authorised to be paid and applied to
the year  meet the amount spent for defraying the charges in respect of the services

;?ftegﬁiﬁhe specified jn column 3 of the Schedule during the financial year ended on the

1970, 31st day of March 1970, in excess of the amounts granted for those services angd
' for that year.
fppropria- 3. The sums deemed to have been authorised to be paid and applied from

and out of the Consolidated Fund of the State of Orissa under this Act shall
be deemed to have been approgriated for the services and purposes expressed in
the Sc]:i%q’%le in relation to the financial year ended on the 3ist day of
March . '

*For the Bill see Orisss Gazette, Estraordinaty, dated the st July, 1974 (981).
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SCHEDULE

" See sections 2 and 3 )

! 3 4
Exgess
Serial; Grant
Ne. No, Lervices and purposes -
Voted Charged Tatal
portion portion
. Rs. Rs. Rs.
i 3 | Pelice 300 300
2 10 Pensiogs 221,217 2,27,217
3 27 | Public Works Common Establishment 3,39,236 3,39.236
 and other expendiiure relating to
the Works Departmeat. :
4 40 Community Development Projects 1,45,934 1,45,934
5 Appropriation  for Reduction or ' 172 172
6 Floating Debt (Repaymeni) 24374000 | 2.43,24600
Totdl . .1 712380 | 243044720 2508685
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